| :Smt. Suman Kumari Vrs, Union of India & OrS.

Shri M.L.Paswan, Registrar I/c

shri S.N.Singh, counsel for the

applicant is present. He prays one week's time

to remove the defects. Time allowed. List on

9.7.96 for removing the defects.

: o S ( M.L.Paswan }
SKS o : Registrar %/=

! . "2/9.7.96 . Shri M,L.Paswan, Registrar I/c

Defects have not been removed. List

on 17.7.96 for_ removing.the defects.

NS | - |

T , e ' - ( M.L.Paswan )
7 — SKS ¥ —— ~ Registrar I/c
(:( N . T . - .
L . - N . . .
52 ? o . : q
M DU . '\"-4 . . . R
L, 7 -3**-'-8‘..-7-96. Shri. M., L, Paswan, Registrar Incharge.
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g g This case should be llsted on 17.7. 96, but it was listed’
today. Defects have not been removed. The applicant to

remove he defects by 05,08, 96
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Sri. S. P. Sinha, DY. Registrar I/C,
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", Thelearned counsel for the applicant i

' ‘Tt~-appeara—that—the—defects

- have not been removed as yet. List it on 25, ¢
by_the~e££iee~haye_not_bean-removed,theugh suf
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Shri S,p.Sinha, Dy. Registrar 1/C,

None for the an~plicant, Defects have not '
' . ’ % ’
been removed though sufficient time was given therefor, .

List on 30, 10 1996 before the Hon'ble

Bench for direction. é;: : ' ;
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- It appears that the defects pointea oueJE?"';‘

office have not been removed though suffic1eht time was given , -
therefor, A . e . . R

" The application is dismisse& for default.

(D.Purkayastha)

| (K.D.Saha)
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